
फा. नं. / F. No. QA-12015/23/2021-QA-FSSAI
भारतीय खा� सुर�ा एवं मानक �ा�धकरण

Food Safety and Standards Authority of India
(खा� सुर�ा एवं मानक अ�धिनयम, 2006 के  तहत �थािपत एक वधैािनक �ा�धकरण)

(A Statutory Authority established under the Food Safety & Standards Act, 2006)
गुणव ा आ"ासन �भाग/ Quality Assurance Division

एफडीए भवन, कोटला रोड, नई िद)ी-110002
FDA Bhawan, Kotla Road, New Delhi – 110002

िदनांक /Date:  25 अ�ैल  2025
 आदेश/Order

 
िवषय: जुिबल.ट फामा/ एंड केिमकल  लबै (ओपीसी) �ाइवेट 2लिमटेड, नवी मुबंई और एम/एस 4रलायबल
एना2लिटकल ल5ैस �ाइवेट 2लिमटेड। 2लिमटेड, मुबंई का िनलबंन र6 करने के  संबधं म.|

 
Subject: Revocation of Suspension of “M/s. Jubilant Pharma and Chemical
Lab (OPC) Pvt. Ltd, Navi Mumbai and M/s. Reliable Analytical Labs Pvt. Ltd.,
Mumbai”-reg.
 
िदनांक 15 नवंबर, 2023 और 08 मई, 2024 के एफएसएसएआई काया/लय आदेश के 7म म.,
िन8न2ल2खत �योगशालाओ ंका िनलबंन त9काल �भाव से िनर�त िकया जाता है:

I. एमएस जुिबल.ट फामा/ एंड केिमकल लबै  ओपीसी)) �ाइवेट 2लिमटेड, नवी मुबंई  एफएसएसएआई)
54 पजंीकरण सं:या/ड5;य2ू019/एफएसएसएआई/)I

II. एमएस। 4रलाएबल एना2लिटकल ल5ैस �ा2लिमटेड . , मुबंई (एफएसएसएआई पजंीकरण सं:या ) 
21/ड5;य2ू014/एफएसएसएआई/)

 
In continuation to FSSAI Office Order of dated 15th November, 2023 and 08th May,
2024, the suspension of following laboratories is hereby revoked with immediate
effect:

I. M/s. Jubilant Pharma and Chemical Lab (OPC) Pvt. Ltd, Navi Mumbai (FSSAI
Reg. No. 54/W/FSSAI/2019).

II. M/s. Reliable Analytical Labs Pvt. Ltd., Mumbai (FSSAI Reg. No.
21/W/FSSAI/2014).

2 .         यह आदेश स�म �ा�धकारी के अनुमोदन से जारी िकया जाता ह|ै This issues with the
approval of Competent Authority.
 
 
 
 
 

                                                                                               (डॉ.स9येन कुमार पडंा)
(Dr. Satyen Kumar Panda)
सलाहकार (गुणव ा आ"ासन)

Advisor (Quality Assurance)
एफएसएसएआई, नई िद)ी

FSSAI, New Delhi
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��त/ To

1. M/s. Jubilant Pharma and Chemical Lab (OPC) Pvt. Ltd., Navi Mumbai
2. M/s Reliable Analytical Labs Pvt. Ltd., Mumbai

 

Copy to:

1. State Food Safety Commissioners (All States/UTs)
2. All Authorized Officers and Designated Officers, FSSAI
3. CEO, NABL, New Delhi

 
Copy for information to:

1. PS to Chairperson, FSSAI (HQ), New Delhi;

2. PS to CEO, FSSAI (HQ), New Delhi;

3. Executive Director (RCD), FSSAI, New Delhi

4. Director (Imports), FSSAI, New Delhi-for necessary changes in FICS.

5. Regional Director, FSSAI regional Office

6. CITO FSSAI, New Delhi
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